BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNALI.

Original Application No. 99 of 2020 (SZ)

Tribunal on its own motion Suo Motu

Based on the news item in Dinamalar, Chennai
Edition dated: 03.07.2020, “When will the sluices
of Mudichur Big Lake be set right”

...Applicant
Versus
The Principal Secretary to Government,
Public Works Department,
Secretariat, Fort St.George,
Chennai and Others
...Respondent(s)
S. " Description Page No.
No
1. |REPORT FILED ON BEHALF OF THE 1-4

RESPONDNET -TAMIL NADU POLLUTION
CONTROL BOARD.

Filed by
Thiru. Sai Sathyajith,
Advocate, Chennai.




S ﬂm"ﬁarﬁ.:..u.h_..nﬁ,“ﬁﬂmeuﬁ
- .. ..h..r l._-..J..:._ .._.-_ﬂ...n.r:.n.-..k. rst

.u...-.
o R

..._p rua.w

o "e - - - " e o
s “..-lturl.... St Lol Mt ol S LY o o el 1,




BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI.

ORIGINAL APPLICATION NO. 99 of 2020 (SZ)

Tribunal on its own motion Suo Motu

Based on the news item in Dinamalar, Chennai
Edition dated: 03.07.2020, “When will the sluices
of Mudichur Big Lake be set right” '

Vs
The Principal Secretary to Government,
Public Works Department,

Secretariat, Fort St.George,
Chennai and Others

...Respondents

REPORT FILED ON BEHALF OF THE RESPONDENT -
TAMIL NADU POLLUTION CONTROL BOARD

|, J.Josephine Sahayarani, D/o. Jesu Rajan , Christian, aged about
56 years, having my office at No. 76, Mount Salai, Guindy, Chennai -
600032, do hereby solemnly affirm and sincerely state as follows:

1. | am the Joint Chief Environmental Engineer, Tamil Nadu
Pollution Control Boérd,l Chennai and | am filing the status Report on
behalf of the Respondént Tamil Nadu Pollution Control Board and as
such | am well acquainted with the facts of the case as per records.

2. It is respectfully submitted that the Hon'ble National Green
Tribunal (Southern Zone), Chennai in its order dated 15.07.2021 in the

matter of O.A.No.99 of 2020 after considering the report submitted by
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the Executive Engineer Water Resource Department (Public Works
Department) inter alia stated that:

Para 9: “The Pollution Control Board being a regulator is also
having respbnsibi/ity of considering the question of pollution being
caused to water in the water bodies and to find out the source and to
take action against those persons responsible for the same and they will
have to submit an independent report to that effect before this Tribunal,
but, no such report is forthcoming from the regulators as well.

Para 10: The learned counsel appearing for the State departments
as well as the Tamil Nadu Pollution Control Board submitted that if some

time is granted, they may be able to file the report as directed.

3. It is respectfully submitted that the said area was inspected by
the joint committee and water sample was collected from the Mudichur
lake on 21.01.2021 to assess the quality of water body. The Sample was
sent to TNPCB laboratory for analysis for the pollutant parameters such
as pH, TSS, TDS, DO, BOD, COD, Heavy Metals, Total Coliform and
Faecal Coliform and the analysis report obtained is tabulated below:

Statement showing the value of the Phsico Chemical parameters

analysed
Point of | CPCB
S| Collection | Standards
Né Parameters for  designated
' Mudichur best use for
Units | Lake bathing
1. pH at 25°C No 7.88 6.5-8.5
2. Total Suspended mg/L 16
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Solids @ 105°C

3. Total Dissolved mg/L 379 _
Solids @ 180°C

4. BOD@ 27° mg/L 12 3mg/l or less

5. COD mg/L 128 .

6. Copper as Cu mg/L <0.033 .

7. Zinc as Zn mg/L <0.05 _

8. Cadmium as Cd mg/L <0.013 .

9. Lead as Pb mg/L <0.07 _

10. Nickel as Ni mg/L <0.05 _

11. Total Chromium mg/L <0.01 _

12. Hexavalent mg/L <0.01 .
Chromium Cr*®

18. D.O mg/L 6 5mg/l or more

Statement showing the value of the Bacteriological parameters analysed

SI.No | Parameters Units

Point of
collection.

Pallavaram
Periya Eri
in '
Pallavarm

Primary  Water
quality Criteria for
Bathing Waters
prescribed by
Central Pollution

Control Board

500 or less

" Total | MPN/100 20
Coliform
Faecal MPN/100 <1.8 500(desirable)
; | 2500(Maximum
Coliform Permissible)

4. It is respectfully submitted that the report of analysis of the water

samples collected from the said water body reveals that pH & Dissolved%
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oxygen and the bacteriological parameter meets the Primary water
quality criteria for bathing waters prescribed by Central Pollution Control

Board. The parameter of BOD is 12mg/l (Standard-3mg/l or less).

Under the above circumstances, it is humbly prayed that this Hon’ble
National Green Tribunal (Southern Zone) at Chennai may be pleased to
take this Report on Record and pass such further or other orders as this

Hon'ble Tribunal may deem fit and proper in the facts and circumstance%{)
. %4 M/'blﬂ"f
oM
JOINT CHIEF ENVIRONMENTAL ENGINEER
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BEFORE ME

of this case and thus render justice.

VERIFICATION

|, J.Josephine Sahayarani, D/o. P.M. Jesu Rajan working as Joint
Chief Environmental Engineer, Tamil Nadu Pollution Control Board,
Chennai, do hereby verify that the contents of above report are true to

the best of my knowledge through records.
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